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(b) if so, what are the targets fixed
during the current financial year re-
garding the major and medium irri-
gation projects which are being
financed by the Central Government,
State-wise?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDEY): (a) Irriga-
tion is a State subject. Funds for execu-
tion of major and medium irrigation
projects are provided by the State
Governments within the frame work of
their overall developmental plans. Cen-
tral assistance to State plans is given
in the ferm of block loans/grants which
are not related to any individual sector
of development or project.

(b) Does not arise.
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Horrowing Experience by Industrial
consumerg in Private Sector

3397. SHRI NAVIN RAVANI:
SHRI CHITTA BASU:

Will the Minister of ENERGY AND
COAL be pleased to state:

(a) is it true that private sector
industrial consumers in coal belt
have to go~ through horrowing expe-
rience of paying ‘speeq money” or
“hush money” at centres like Gov-
ernment’s coal company officials,
colliery staff, loaders and local
‘dadas’ in order to get quality coa!
in right time from Government.run
collieries; ang

(b) if so, action taken or planned
to curb such jllegal activities; do
Government propose to institute an
enquiry and take concrete gteps?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) and (b). No
specific instance of such harassment
has come to the notice of the Gevern-
ment. Any complaint recgarding cor-
ruption at any level is promptly
investigated by the vigilance organisa-
tion of the coal companies and neces-
sary action taken against the default-
ing personnel. Staff posted in sensi-
tive positiens is transferred from one
place to another at periodical intervals.

Production of Fertilizers

3398. SHRIMATI KRISHNA SAHI:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the production of Fer-
tilizer remained static during the
yearg 1977—1979; and





